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IN THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
EXECUTION APPLICATION. NO. 24 OF 2023
IN
ORIGINAL APPLICATION NO. 44 OF 2022
(I.A. No. 277/2024)
Saket Girls P.G. College ...Applicant

Versus

State of Uttar Pradesh. ...Respondent

STATUS REPORT ON BEHALF OF THE EXECUTIVE OFFICER, NAGAR
PALIKA PARISHAD, BELHA, PRATAPGARH, IN COMPLIANCE WITH
THE ORDER DATED 28.08.2024

MOST RESPECTFULLY SHOWETH

. That That the applicant, Saket Girls P.G. College, filed Original Application No.
44/2022 before the Hon’ble National Green Tribunal, New Delhi, citing grievances
regarding water extraction and drainage issues in connection with its premises. The
applicant, a private educational institution, constructed its premises on low-lying
land prone to water stagnation—an issue the applicant was fully aware of during the
construction phase. Despite this knowledge, the applicant proceeded without
adhering to proper planning or drainage norms. Subsequently, the applicant filed

Execution Application No. 24/2023, alleging non-compliance with the Hon’ble


yogesh kumar


671

Tribunal’s earlier directions, which resulted in the imposition of a penalty of 35.00

lakh on the Nagar Palika Parishad, Belha-Pratapgarh.

. That the applicant’s premises were constructed before the area came under the
jurisdiction of the Nagar Palika Parishad on 31 December 2019. At the time of
construction, the applicant relied on natural drainage through surrounding vacant
lands instead of implementing a proper drainage system. As these lands were later
developed, natural drainage paths were obstructed, leading to water stagnation.
Despite the root cause being the applicant’s negligence, the Nagar Palika Parishad

has consistently taken proactive measures to address the issues raised.

. That to manage the immediate issue of water stagnation, the Nagar Palika Parishad
mnstalled suction pumps to extract sewage water from the applicant’s premises and
redirect it to the nearest Sewage Treatment Plant (STP). This process has been
ongoing since the Hon’ble Tribunal’s initial directions. The consistent operation of
these pumps has ensured that sewage water does not accumulate, thereby mitigating
environmental and public health concems. The volume of sewage water treated at
the STP has been significant, with all treated water adhering to prescribed

environmental standards.

. That the Nagar Palika Parishad initiated the construction of a covered drain to
provide a long-term solution to the applicant’s drainage issues. The drain extends
from the transformer near Saket Girls Degree College to the main road in front of
Premium Palace and from Plaza Palace on Gayghat Road to New Basti, Jankipuram.
After completing the tendering and agreement process, construction began in June

2024 with an initial target completion date of August 2024.
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. That the progress of construction was delayed due to unforeseen circumstances,
including the suspension of the then-Executive Officer, Mr. Ram Achal Kuril, on 29
June 2024. This administrative action adversely affected ongoing work and caused

significant delays. A copy of the suspension order is annexed as ANNEXURE 1.

. That following the suspension, the undersigned assumed charge on 19 July 2024 and
promptly reviewed the status of the projects. It was observed that construction was
further hindered by waterlogging caused by rain and uneven terrain at the site.
Immediate measures were taken to accelerate progress, including regular monitoring
and instructions to expedite the remaining work. A copy of the charge assumption

certificate 1s annexed as ANNEXURE 2.

. That as of now, 552 meters (approximately 60%) of the total 920-meter drain
construction has been completed. GPS-tagged photographs of the completed work,
the work completion certificate, and an estimated timeline for the remaining portion

of the project are annexed as ANNEXURE 3.

. That the endpoint of the 920-meter drain is designed to connect to a wetland with a
capacity of 2.5 MLD, which is currently in a trial and operational phase. The distance
between the drain endpoint and the wetland is approximately 368 meters. A detailed
project proposal for constructing this remaining section has been submitted to the

government for administrative and financial approval.

. That it is anticipated that the required approvals and funds for the remaining section
will be received by November 2024, allowing for the timely completion of the
project. Once received, construction of the remaining portion will be expedited

without further delay.
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10.That the District Magistrate, acting in compliance with the Hon’ble Tribunal’s
directions, constituted a committee to investigate and monitor compliance. This
committee conducted inspections and evaluated the progress made in addressing the

applicant’s grievances.

11.That the committee’s report acknowledged significant progress on the drainage
project, including the completion of 60% of the planned drain. It also highlighted
the consistent operation of suction pumps to address immediate concerns,
commending the Parishad’s proactive measures despite challenges such as

administrative delays and site-specific issues like waterlogging.

12.That the District Magistrate’s office facilitated the continuity of work by
coordinating between stakeholders and supporting the Parishad’s efforts to secure
necessary approvals and funding for the project. The detailed report submitted by
the committee acknowledged the Parishad’s diligent efforts in complying with the

Hon’ble Tribunal’s directives.

13.That the cost of compliance with the Hon’ble Tribunal’s orders has significantly
burdened Parishad’s financial resources. In view of this, a Special Leave Petition
(SLP) has been filed before the Hon’ble Supreme Court to challenge the I5.00 lakh
penalty imposed, vide Diary No. 52944/2024 titled “Nagar Palika Parishad, Belha
Pratapgarh, U.P vs. Saket Girls PG College.” Betore the Hon’ble Supreme Court
of India.

14.That the ongoing suctioning and treatment process has demonstrated the Parishad’s

commitment to public welfare and environmental safety. Resources and manpower
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have been allocated to ensure uninterrupted sewage management while long-term

solutions, such as the drainage project, are being implemented.

15.That the Nagar Palika Parishad remains committed to fulfilling its obligations under
the Hon’ble Tribunal’s orders while addressing the applicant’s concerns in the public

interest.

16.That it is respectfully prayed that the Hon’ble Tribunal reconsider the penalty
imposed on the Parishad, as the underlying issues primarily stem from the

applicant’s negligence in planning and construction.

17.That the Nagar Palika Parishad reaffirms its dedication to resolving this matter and

ensuring compliance with all directives issued by the Hon’ble Tribunal.

Through
Date: 18.11.2024 -
Place: New Delhi /Y{ N9
PRIYAXKA SWAMI
ADVOCATE

Counsel for Nagar Palika Parishad, belha, Pratapgarh
F-13, JANGPURA, NEW DELHI 110014

E-mail:advpriyvankaswami@gmail.com
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IN THE HON'BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 44 OF 2022
Saket Girls P.G. College ..Applicant
Versus

State of Uttar Pradesh. ...Respondent

AFFIDAVIT

I, RAKESH KUMAR, aged about 50 vyears s/o Sh.LAKSHMI PRASAD

JAISWALis presently posted as_Executive Officer, Nagar Palika Parishad,

Belha, District- Pratapgarh,Uttar Praadesh.

1. That I am posted as stated above and well conversant with the facts of the

present case and as such competent to swear this affidavit before this
Tribunal.

2. That the accompanying Reply has been drafted by our counsel upon my
instructions.

3. That the contents of the accompanying Reply are true and correct, and the

knowledge has been derived from official records and nothing material has

been concealed therefrom.
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G

gl
\__—DEPONENT

VERIFICATION

Verified on solemn affirmation at Pratapgarh on this __18  day of November
2024, that the contents of the foregoing affidavit are true and correct to the

best of my knowledge and no part of it is false and nothing material has

been concealed therefrom.

DEPONENT
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Bela Pratapgarh, Uttar Pradesh, India
Wxhh+5gp, Gaighat Rd, Bela Pratapgarh, Pure
Ishwarnath, Uttar Pradesh 230001, India

Lat 25.928156° Long 81.979062°

11/11/24 11:32 AM GMT +05:30
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ANNEXURE 3

n GPS Map Camera ;
Bela Pratapgarh, Uttar Pradesh, India

Ishwarnath, Uttar Pradesh 230001, India
Lat 25.928193° Long 81.979007°
11/11/24 11:31 AM GMT +05:30
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"‘“\“-—_‘:i B 6PS Map Camera
Bela Pratapgarh, Uttar Pradesh, India
Wxhh+5qp, Gaighat Rd, Bela Pratapgarh, Pure
Ishwarnath, Uttar Pradesh 230001, India
A4 Lat 25.927897° Long 81.979371°
11124 11:35 AM GMT +05:30
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thh+5qp. Ga:ghat Rd, Bela Pratapgarh Pure
Ishwamath, Uttar Pradesh 230001, India

Lat 25.92801° Long 81.979257°

11/11/24 11:35 AM GMT +05:30

&) oPS Map Camera

Bela Pratapgarh, Uttar Pradesh, India
Wxhh+5qp, Gaighat Rd, Bela Pratapgarh, Pure
Ishwarnath, Uttar Pradesh 230001, India

Lat 25.928114° Long 81.979094°

11/11/24 11:33 AM GMT +05:30

N Ishwarnath, Uttar Pradesh 230001, India
" (5 25.928037° Long 81979163
11#11[24 . 34 AM GMT +05:30

Bela Pratapgarh, Uttar Pradesh, India
Wxhh+g7w, Gaighat Rd, Bela Pratapgarh, Pure
Ishwarnath, Uttar Pradesh 230001, India

Lat 26.929408° Long 81.978534°

11/11/24 11:30 AM GMT +05:30
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Dahilamau, Uttar Pradesh, India ¥
Wiijj+6xj, Bela Pratapgarh, Dahilamau, Uttar J X 4 Wxhj+j7g, Pure ishwarnath, Bela Pratacgarh,
- Ly Uttar Pradesh 230001, India
Lat 25.930356° Long B1.979864°
1/11/24 11:56 AM GMT +05 30

j Bela Pratapgarh, Uttar Pradesh, India
Wuxhh+g7w, Gaighat Rd, Bela Pratapgarh, Pure
Ishwarnath, Uttar Pradesh 230001, India

Lat 25.929159° Long 81.977999°

11,!11,:2& 11:56 AM GMT +05:30

R e L b e AT .

B Bela Pratapgarh, Uttar Pradesh, India
Wxhh+g7w, Gaighat Rd, Bela Pratapgarh, Pure
Ishwarnath, Uttar Pradesh 230001, India
Lat 25.930018° Long 81.979234°
1111/24 11:54 AM GMT +05:30
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Bela Pratapgarh, Uttar Pradesh, India’ ; ;

: Wxhh+g7w, Gaighat Rd, Bela Pratapgarh, Pure L o o \ Wxhh+g7w, Galghat Rd, Bela Pratapgarh, Pure
Ishwarnath, Uttar Pradesh 230001, India iy e ll Ishwarnath, Uttar Pradesh 230001, India

§ Lat 25.929405° Long 81.978513° A A T Lat 25.929286° Long 81.978276°
11/17/24 11:21 AM GMT +05:30 3 i ; - 11/11/24 11:20 AM GMT +05:30

g g

. L
B oPs Map Camera §
Bela Pratapgarh, Uttar Pradesh, India
Wxhh+g7w, Gaighat Rd, Bela Pratapgarh, Pure
Ishwarnath, Uttar Pradesh 230001, India
Lat 25.92929° Long 81.978269°
11/11/24 11:20 AM GMT +05:30
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Pure Ishwarnath, Uttar Pradesh, India
Wixhj+j7g, Pure Ishwarnath, Bela Pratapgarh, Uttar
Pradesh 230001, India

Lat 25.930368° Long 81.979772°

11711124 11:17 AM GMT +05:30

; i
n OPS Map Camera

Pure Ishwarnath, Uttar Pradesh, India
Wxhj+j7a, Pure Ishwarnath, Bela Pratapgarh, Uttar
Pradesh 230001, India

Lat 25.93033° Long 81.980098°

11/11/24 11:15 AM GMT +05:30
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& oPs Map Camera

Pure Ishwarnath, Uttar Pradesh, India
Wxhj+j7g, Pure Ishwarnath, Bela Pratapgarh, Uttar
Pradesh 230001, India

Lat 25.93038° Long 81.979808°

11/11/24 11:16 AM GMT +05:30

Pure Ishwarnath, Uttar Pradesh, India
Wxhj+j7g, Pure Ishwarnath, Bela Pratapgarh, Uttar
Pradesh 230001, India

Lat 25.930162° Long 81.98028°

) 4 11/11/24 11114 AM GMT +05:30
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GSTIN: 09ADOPK2513P1Z2

M/s JASORIA BUILDERS

< Specilist in Road, Bridges, Buildings and Civil Works
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"+ Address: 53/A- Bhadri House, Pratapgarh
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